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Some Hon. Members: He is talking 
about Malaria. 
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Mr. Deputy-Speaker: Order, order. 
Next Question. 

Honses for IndnstriaJ Workers 

+ r Shri Basnmatari: 
I Shrimati Renuka Barkataki: 

*92. i Shri Yashpal Singh: 
Shri Bishanchander Seth: 

L Shri Rameshwar Tutia: 

Will the Minister of Works, lIous-
ing and Rehabilitation be pleased to 
state: 

(a) whether Government havE' 
finally decided to provide a certain 
percentage of houses for industrial 
workers every year; and 

(b) if so, the percentage for such 
allocation, the mode of allotment and 
the eligibility of the allottees? 

The Deputy Minister in the Minis-
try of Works, Housing and Rehabili-
tation (Shri P. S. Naskar): (a) Guv-
ernmC:1t have not fixed any percentage 
of houses for industrial workers. 
They have, however, asked the Stat~ 
Governments to give high priority to 
the Subsidised Industrial Housing 
Sch~me. About 1,35,000 hOUSes hav? 
already been constructed under this 
Scheme till 31st March, 1963. 

(h) Central assistance is allocated 
to the States every year on the hasis 
of their programmes of construction 
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and the funds available for the im-
plamen.tatiDn of the Scheme. All 
wor·kers governed by the Factories 
Ad 1!l4.8, and persons employed in 
Mines <other than coal and miCd 
mines) covered by the Mines Act, 
1952, are eligible for the benefits of 
the Scheme. Allotments Of houses 
are made according to the rules laid 
down under the Scheme. 

Shri Basumatari: May know 
whether Government are contemplat-
ing to introduce a compulsory levY on 
the industrialists'"! 

Shri p. S. Naskar: The question of 
compulsory levy was discussed sev-
eral times or quite a few times with 
the Planning Commission and the 
Ministry of Labour and Employment; 
also the matter was discussed in the 
last' conference Of the Housing Minis-
ters. All the data are being collected 
by the Ministry of Labour and E'm-
ployoment, and later on, Government 
wili look into the matter and see wha~ 
best could be done in the matter. 

Shri Basumatari: May I know whe-
ther the houses constructed by the 
industrialists are up to the standard 
fixed by the Planning Commission? 

Shri P. S. Naskar: We have no 
separate data, as the employers have 
built the houses with their own 
money. ! think that the Ministry of 
Labonr and Employment are collet ling 
the data. 

Shri Oza: Is it a fact that the em-
ployers ar<e not coming forward to 
take advantage of this industrial 
housing sch"me as i much as they 
should and if so, what steps Crllvern-
ment envisage to see that they do 
take .,dv.1.ntage of it? 

Shri P. S. Naskar: I cannot say 
whether it is a fact or not. But the 
consensus of opinion that . we found 
in the last conference of the Housing 
Ministers was that the industrialist, 
were not coming forward. The matter 
Was discussed there. As regards the 

steps tha~ Government are taking, I 
have just stated them in my answer 
to the main question. 

Shri BalkrisIma WasaIk: :May 
know whether it is a fact that in 
certain cities, the quarters construc-
ted for the industrial workers are not 
being o('cupied by them because of 
the high rent, and if so, whether 
Government are contemplating any 
scheme to see that the rent could be 
within the reach Of the workers? 

Shri P. S. Naskar: There are four 
types of accommodation prescribed 
under the sc;heme, the rents for 
whiCh are based on the paying capa-
city Of the workers. So, I do not 
know exactly what the han. Member 
is referring to. If he is referring to 
any particular area or particular State, 
if he gives me information about it, 
then We shall look into the matter. 

8hrimati Savitri Nigam: May 
know whether there are any short-
falls in the expenditure in this head 
as compared with the money budgeted 
for being given to the various States, 
and if so, what steps have been taken 
to pull up the concerned States? 

Shri P.OS. Naskar: There is actually 
no shortfall in the expenditure, be-
cause, as you know, Sir, this is a 
continuing process. There is no 
quest'on of any target, but only the 
funds are allocated on the basis of 
the rE'quirements and the needs of 
the State Crllvernments or Of the co-
operatives, and the industrialists. As 
I ha,"e stated in my original answer, 
1.35,000 houses have been built under 
the scheme and the number of 
hou.<es that have been sanctioned is 
1,56,000. The balance is being con-
structed, and this is a continu;ng pro-
cess. 

Shri A. P. Sharma: Is there any 
allotment State-wise, and if so, what 
is the allotment for Bihar and West 
Bengal? 
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Shri P. S. Naskar: The allotmentg 

are State-wise. The amount sanction-
ed up to 30th March, 1963 to Bihar by 
way of loan and subsidy is about 
Rs. 4 crores. 

Dr. Ranen Sen: In view of differ-
ing rents in the same region, may I 
know whether Government have 
under contemplation any plan to 
standardise the rents of the industrial 
hOUses for industrial workers? 

Shri P. S. Naskar: The rent is 
a:!cordine to the size of the accommo-
dation, not according to the area. FOr 
some tenements, the rent is Rs. ~13, 
in rome others it is Rs. 14--30. There 
are also some 
developed plots 
Rs. 4-7.50. 

tenements 
Where the 

in open 
rent is 

Shri Priya Gupta: May I know 
whether the Ministry has considered 
the recommendations contained in ',he 
medical report to the effect that 1000 
c.f!. is the minimum requirement for 
one man to pass the night in a room. 
In view of that, are family type one-
room tenements at all necessary? 
Should they not be replaced by two-
room tenements for class IV staff also? 

Mr. Deputy-Speaker: It is a sugges-
tion for action. 

Shri Priya Gupta: What is the 
oponion of Government? 

Mr. Deputy-Speaker: It is a matter 
of opinion. 

Shri Priya Gupta: Does the Minis-
try know about it? 

Mr. Deputy-Speaker: He must seek 
factual information, not opinion. I 
disallow that question. 

Shri S. M. Banerjee: The ren' for 
one-room tenements in places like 
Kanpur in UP ranges from Rs. 10 to 
Rs. 19. What is the actual standard 
rent? Is it Rs. 10? Have Government 
received any representation from the 

workers that under this scheme in 
Kanpur the rent has risen from Rs. 10 
to Rs. 19? 

The Minister Df Works, HoDsiD&" 
and Rehabilitation (Shri Mehr 
Chand Khanna): I won't be able 
to give any exact informat;on. U 
a separate question is tabled, we 
will certainly answer it. But as 
regards Kanpur, I was there ooly 
about two months ago. The main 
difficulty is that a large number of 
hOuses are in the occupation of the 
Defence Ministry. The workers wanl 
those houses to be restored to them. 
We are looking into the matter. 

Shri S_ M_ Banerjee: My questioD 
has been wrongly answered. 
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Shri Bade: Has the Central Gov-

ernment issued in;tructions to State 
Governments to the effect that the 
houses should be givpn only to those 
labourers who are n,embers of re-
cognised unions like INTUC? 

Shri P. S. Na~kar: Under the 
scheme, there is a definition of 
·worker'. Whoever comes within I.bat 
is el'gible for aliotment. 
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Water Supply in West Delhi 

+ r Shri Shree Narayan Das: 
Shri D. C. Sharma: 

I Shri Naval Prabhakar: 
1 Shri C. K. Bhattacharna: 

-H. i Shri M. L Dwivedi: 
Shrimati Savitri Nigam: 

I Shri S. C. Samanta: 
I Shri Mohan Swarap: 
l Shri Prakash Vir Shastri: 

Will the Minister of Health be 
pleased to state: 

(a) the important features of the 
report submitted by the Expert Com-
mittee. set up to suggest improve-
ments in the supply of water in West 
Delhi aad other scarcity areas; 

(b) the extent to whiCh recom-
mendations and suggestions made 
bave so far been implemented; and 

(e) the present position of water 
supply in various parts of the capital? 

The Deputy Minister in the Minis-
try or Health (Dr. D. S. Raja): <a) 
and (b). A statEment is la!d on the 
Table of the House. [Placed in LibrCl.-
TV_ See No. LT-1458/63]. 

(e) With the onset Of the monsoon 
the demand has slackened. In the 
!lft'as cf West 'Delhi & South De!h! 
relief is given by suitably regulating 
sluiCe valves so as to distribute the 
available quantity 'as equitably as 
possible. 

Shri Shree NarayanDas: From the 
statement, it appears that the exp"rt 
committee has reported only with 

regard to some defects and deficiencies. 
When is a further report likely to be 
received by Government? 

The Minister of Health CDr. Sushila 
Nayar): No date has been fixed. But 
they are working on the further report 
also. For the present, the immediate 
defects and immediate needs are being 
attended to. 

Skri Shree Narayan Das: From the 
statement it appears that in respect of 
some of the recommendations that 
have been made, especially the recom-
mendation with regard to item No. 15, 
the data is being collected. I would 
like to know by what time the data is 
likely to be collected. 

Dr. Snshila Nayar: All the defects 
in the distribution system could not 
be detected immediately for the 
simple reason that is the D.M.C. office 
there were no regular plans and maps 
of the distribution lines etc. As is 
well known, there were about a dozen 
dilferent municipalities, which were 
all amalgamated into the Delhi 
Municipal Corporation. So. the Corpo-
ration has set people to the task of 
collecting this information regarding 
the distribution lines etc., and from 
various hydraulic pressures et •. , they 
are trying to detect the defects. All 
I can say is that they are doing the 
work as fast as possible. I cannot 
give the exact date by which it will 
be collected. 

Shri D. C. Sharma: There are two 
aspects of this question, the s'hort-
range and the long-range. I think the 
short-range answer has been given by 
the han. Minister. What is the long-
range arrangement for adequate 
supply and adequate distribution of 
water in view of the growing popula-
tion of Delhi? 

Dr. D. S. Raju: Regarding long-
range plans, it has been proposed to 
augment the supply at Wazirabad 
junction. A plant wit1h 40 million 
gallons capacity has been sanctioned. 
Tenders have been accepted and the 
work has started on it. By the middle 




